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THE HON'BLE Mi., JUSTEKE V. S. MALIMATH, GHATRMAN
THE HON'*BLE M. P. T. THIRUVENGADAM, MENMBER (A)

Os Po SaWhney S/O Be Do SaV\.hﬂey,
R/0 1021, Lodi RoadComplex, ' ~ '
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None appeared for the Agplicant
Versus

l. Union of India through
Secretary, Ministry of
Science & Technology,
Tech. Bhawan,

New Mehrauli Road,
New Delhi - 110016,

2. Director Gemeral of Meteorology,
India Meteorological Department,
Mausam Bhawan, Lodi Road,

New Delhi - 110003,

3. The Director,
Regional Meteorological Centre,
Imia Meteorological Department,
Mausam Bhawan, Lodli Road, _
New Delhi - 110003, coo Respondents

By advocate Shri e L. Verma

O R D E R (@AL

Shri Justice V. S. Malimath ~

The éhort-—term §romotion has been denied to the

 petitioner by order dated 4.7,1989 on the ground that
his services were not satisfactory. If the services
of a person are not satisfactory, that can uhndoubtedly
be taken as a ground for denying even short-term
promotion to him, The respondents also invited our
attention to the Office Memo dated 30.3.1983 bearing

" on ad hoo appointment. They have als0 pr Oduced

the order dated 2.12.1988 whereby f punishment of
AA/




/as/

withholding of one increment without cumulative effect
for a.period of one year has been imposed on the

petitioner. 1In this background, we fail to ses how

the petitioner can seek a direction for short-term

promotion in his favour.
i

2, We, therefore, see no good grounds to interfere.

This application fails and is accordingly dismissed.

No costs, - |
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